






BEFORE THE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 

M.A No: of 2024/EZ 

1 

(Arising out of 0. A. No: 83 of 2022/ EZ disposed of on 18.04.2023) 

IN THE MATTER OF: 

An Application under Section 18(1) read with 14 of the NGT Act, 

2010. 

IN THE MATTER OF: 

An Application to dismiss the MA No: 3 5 of 2023/EZ in 

compliance to the order dated: 08.01.2024 of the Hon'ble Orissa 
\.-

High Court1 Passed in W.P (C) No: 26730 of 2023 in the matter ,... 
of Agarwal Infrabuild Private limited,Chattisgarh- Versus- State 

ofOdisha. 

IN THE MATTER OF: 

Susanta Kumar Barad, S/0: Sarbeswar Barad, aged about 36 

years, at: Sri K.rushnapur, Po: Champagarh- 752024, P/S: 

Chandapur, Dist: Nayagarh, State: Odisha 

(Respondent No: 17 in O.A No: 83 of 2022/EZ) 

...... Applicant/ 

(Respondent No: 17 of the O.A) 
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 Biranchi Narayan Mahapatra
Advocate for the Applicant of M.A
 Mob No: 8984383812
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